(TO BE PUBLISHED IN THE GAZETTE OF INDIA EXTRAORDINARY
PART-I SECTION-I)

GOVERNMENT OF INDIA
MINISTRY OF COMMERCE & INDUSTRY
DIRECTORATE GENERAL OF FOREGN TRADE
UDYOG BHAWAN, NEW DELHI

PUBLIC NOTICE No. 9 /2009-14
NEW DELHI DATED 15" SEPTEMBER 2009

In exercise of the powers conferred under Paragraph 2.4 of the Foreign Trade Policy, 2009-14 and Paragraph 1.1 of the Handbook of Procedures (Vol.I), the
Director General of Foreign Trade hereby makes the following amendments/corrections in the Handbook of Procedures, Vol. 2, 2009-2014, as amended from time
to time.

2. In the statement of Standard Input Output Norms (SION) as contained in the Handbook of Procedure (Vol. 2), 2009-2014, as amended from time to time,
amendments at appropriate place as mentioned in ANNEXURE “A” to this Public Notice are made.

3. This issues in Public interest.

Sd/-

(R. S. GUJRAL)
DIRECTOR GENERAL OF FOREIGN TRADE
and EX-OFFICIO ADDITIONAL SECRETARY TO GOVERNMENT OF INDIA

(Issued from File No. 01/85/162/032/AMO07/DES.VI)



to Public Notice No. 9/2009-14 dated

15 .9.2009

The norm covered by entry at SI. No. K-125 under Miscellaneous Products is amended as under:-

S1.No

Export Item

Qty.

Import Item

Qty.

K-125

Coconut Oil Edible Grade (FFA
0.5% maximum.) conforming to
specifications laid down in PFA Act,
in HDPE Drums/Tankers/ Jerry
Cans/ Flexi Tanks conforming to the
specifications of Food Grade
material used in the manufacture of
packing material as required under
PFA Rules, 1955.

1 Ltr.

Coconut Oil in Ship
hold (FFA 3% to 6%)

1.08 Ltr.

ANNEXURE “A”

AMENDMENTS
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